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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1332/2024

In the matte of:
Kashmir Singh Applicant
Vs.

State of Himachal Pradesh & Ors. Respondent

REPLY ON BEHALF OF THE RESPONDENT NO. 4, CENTRAL
POLLUTION CONTROL BOARD

1. That, Hon’ble NGT vide order dated 18.07.2025 has sought additional
responses of Respondent 4 i.e. Central Pollution Control Board (hereinafter
referred as CPCB) in the instant matter. Thereby, the reply is made in this
instant Original Application i.e. OA No. 1332/2024 titled Kashmir Singh

versus State of Himachal Pradesh & Ors in succeeding paragraphs.

2. That CPCB is a statutory Board, entrusted with the powers and functions
under Water (Prevention and Control of Pollution) Act, 1974, the Air
(Prevention and Control of Pollution) Act, 1981 and various Waste

Management Rules notified under the Environment (Protection) Act, 1986.

3. That the Hon’ble NGT vide order dated 17.04.2025 in the subject matter
directed as follow:
Para 9: ‘That vide order dated 10.12.2015 passed in O.A. No. 157
of 2014 titled Sarv Shikshit Evam Vs. State of H.P. & Ors.
Environmental compensation of Rs. 50 lakhs was imposed upon
the Project Proponent out of which amount of Rs.20 lakhs each
was to be deposited with CPCB and HSPCB, amount of Rs. 10
lakhs were to be deposited with government hospital in

Bilaspur’.
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4. That in compliance of the directions issued by Hon'ble NGT, it is humbly
submitted that the Environmental compensation (EC) amount of 320 Lakh,
levied vide Hon’ble NGT order dated 10.12.2015 in OA No. 157/2014, has
been deposited with CPCB dated 23.6.2016. Further in compliance to
Hon’ble NGT direction regarding utilization of the funds, CPCB vide letter
dated 28.01.2025 and 29.4.2025 requested SPCB to submit proposal for
utilization of EC deposited with both CPCB and SPCB.

S. The response from the concerned SPCB i.e. Himachal Pradesh State
Pollution Control Board was received vide letter (Annexure-I) dated
30.8.2025 having proposal of various activities from (i) Deputy
Conservator of Forests, Bilaspur Division and (ii) Gram Panchayat

Barmana, for utilisation of the said fund.

6. That the proposal(s) so received have been evaluated by the Committee
comprising of the Member Secretary, Central Pollution Control Board
(CPCB), Scientist F & Divisional Head IPC-II (CPCB), Scientist E &
Divisional Head R&D (CPCB), Divisional Head — Finance & Accounts
(CPCB), and, Scientist C IPC II Division (CPCB).

7. That the meeting of the aforesaid Committee for evaluation of the received
proposals was held on September 25, 2025 through video conference. The
meeting was also attended by Regional Directorate Chandigarh, Regional
Officer Bilaspur, Himachal Pradesh Pollution Control Board,

representatives of Block Development Office, Barmana and Divisional

actlwtles (among the various activities as submitted) which will help in
aPEt ﬁng air pollution in the region with improved environment. Based on

yecommendatlon of the committee, CPCB obtained the timeline and
["I
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cost break up vide communication dated 25.9.2025 and 30.9.2025 from

Deputy Conservator of Forest (Bilaspur) and Gram Panchayat Barmana

respectively along with declarations that no other source of funding is

available for such activities. Upon receipt of necessary information, it was

decided to utilize the fund for the activities as given below:

A. Proposal of Forest Department, Bilaspur

S. No. | Activities Expected Budget Time line
outcome and | for the
recommendation | activity

1 Plantation = of | The action will | Rs1.6lakh | Work will be
400 tall plants | help in air executed in the
per hectare: pollution month of July,

attenuation  and 2026.
therefore
recommended.

2 Contour The action will|Rs  10.0 | Work will be
trenches, brush | lead to air | lakh completed in
wood,  check | pollution the current
dams, abatement by way financial year
vegetative of soil bonding i.e. 2025-2026.
bunds: with moisture,

improved
vegetative cover
and therefore
recommended.

3 Earthen  farm | The action will | Rs3.0lakh | Work will be
ponds help in improved completed in

soil bonding, soil the current
moisture, micro financial year
environment and i.e. 2025-2026.
vegetation  and

therefore

N recommended.

4-\\. | Shrub/grass The action will | Rs 40,000 | Work will be
hedging, help in air completed in

UMESH KUMAR ARYA vegetative pollution the current

AREA:DEHL ) % [i| erosion barrier: | attenuation  and financial year

Ragn. No. 46901 - therefore i.e. 2025-2026.
recommended.
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Total Recommended. | Rs. 15
lakh

Proposal of Gram Panchayat Barmana

1 Segregation The action will |5 lakh Within SiX
shed help in solid months of
waste segregation receipt of
and to prevent funds by
waste littering Panchayat.
and burning

having potential
of air pollution.

Total Recommended 5 lakh

The activities with quantum of work and timeline are given at Annexure-II.

8. It is humbly submitted that it was also decided that the available fund of
Rs 20 lakh at CPCB may be utilised for above mentioned activities. Such
activities for utilisation and remediation are afforestation programme,
catchment area treatment, water harvesting structure, and soil
conservation measure comprising of activities e.g. contour trenching,
check dams, vegetative bunds, earthen farm ponds, grass hedging,
vegetative erosion barriers, segregation shed. The action points selected
will help in air pollution abatement with improved green vegetative

cover, soil bonding, soil moisture and improved environment in the area.

9. That the committee has also recommended that the funds shall be

transferred through HPPCB to the (i) Deputy Conservator of Forests,

Bilaspur Division and (ii) Gram Panchayat Barmana who will be
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10.That CPCB is accordingly transferring Rs. 20 Lakhs to HPPCB and
request has been made to HPPCB to obtain account details for the same.
Subsequently, HPPCB shall transfer Rs. 15 Lakhs to the Deputy
Conservator of Forests, Bilaspur Division and Rs. 05 lakhs to the Gram
Panchayat Barmana who will be executing agency for the respective
activities, subject to the approval of the plan by this Hon’ble Tribunal.
The HPPCB has also been requested to oversee/monitor the completion
of the actions points from the funds provided within the time line and

send Utilisation Certificate to CPCB along with report and photographs.

11.That this answering Respondent No. 4, CPCB craves the leave of the
Hon’ble NGT to file additional reply/response, in future.

12.In light of the above submissions and recommendation(s) of the Report
of the Joint Committee it is respectfully submitted that this Answering
respondent i.e. C.P.C.B., shall abide by any order(s) or direction(s) passed
by this Hon’ble Tribunal in the instant Original Application.

< W

(Prasoon Gargava)

Scientist 'F’

Central Pollution Control Board
04.10.2025

~ AREA: DELHI
 Regn. No. 4601
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1332/2024

In the matte of:

Kashmir Singh Applicant
Vs.
State of Himachal Pradesh & Ors. Respondent
AFFIDAVIT

I, Prasoon Gargava working as Scientist ‘F’ in Central Pollution
Control Board, Parivesh Bhawan, East Arjun Nagar, Delhi, the
Respondent No. 1 in the above matter, do hereby solemnly affirm,

declare on oath and state as under:

1. That I, the deponent herein is well conversant with the facts and
circumstances of the present case on the basis of the information
derived from the official records, and hence, I am competent to verify,

sign and swear this affidavit on behalf of the Respondent CPCB.

2. That the accompanying reply may be read part and parcel of the

present affidavit as [ am competent to swear this affidavit.

3. That the accompanying reply has been drafted and filed under my
instructions and authority the contents thereof are true and correct on
the basis of the record maintained during ordinary course of business

f CPCB and available records and documents and the contents of the
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same are read over and explained to me and are not repeated herein

@-M |

DEPONENT

WA IR [ Prasoon Gargava
i v’ v v e (a0 )| Scintt & Dvisona Head (PC-1)
BHEra Ao s

for the sake of brevity.

Central Pollution Control Board
(T, 79 T4 Woary YR WAIed, A IER)
(M/o Environment, Forest & Climate Change, Gowt. of India)
ufRder wam, gdi agfa TR, fRwi-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

VERIFICATION

0 4 UCT ULy

Verified at Delhi on this day of 2025 that the contents of
the above reply are correct and true on the basis of the records of the
case as mentioned in the day-to-day affairs of the CPCB. Nothing has

been concealed therefrom or mis- stated.

QCs
DEPONENT

WY+ IRfa [ Prasoon Gargava
A o (o A84) | St & Do Head (P-4

Central Pollution Control Board
(vatavu, 9 U4 ey YRae WA, AN WWeR)
(M/o Environment, Forest & Climate Change, Govt. of India)
aferer was, gdi srgja TR, feeh-110032

rivesh Bhawan, East Arjun Nagar, Delhi-110032

~ AREA: DELHI
 Ragn. No. 461
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ANNExJRS - T

= H P. STATE POLLUTION CONTROL BOARD

3 9-‘
Regional Office Bilaspur, Near HPPWD Rest House Dholra,
Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001

7/
:;SI';C’B pcbrobllnspurZ( pgmail.com & http://hppcb.nic.in/
No. PCB/RO/BLP/(167) OA No. 1332/2024/- | $5 é6—59 Dated- 30\ 63) 20672
To
Dr. Narender Sharma,

Scientist ‘F’, CPCB RD, Chandigarh.

Subject: Order dated 18.07.2025 passed by Hon’ble NGT in O.A. No. 1332/2024 titled
Kashmir Singh V/s State of Himachal Pradesh: Reference of Hon'ble NGT order
dated 10.12.2015 in O.A. No. 157 of 2014 Sarv Shikshit Evam Brozgar Janhit
Sangharsh Samiti Barmana versus State of Himcahl Pradesh in the recent order dated
02.12.2024 and 17.04.2024 in OA no. 1332 of 2024.

Sir,

Whereas, CPCB has sought proposal for Utilization of Rs. 20 Lacs deposited with them
from HPSPCB. In this regard, it is submitted that CPCB has total Rs. 25 Lacs deposited with them after
the repayment of 25% amount i.e. Rs. 5 Lacs to CPCB as per orders of Hon’ble NGT in OA No.
279/2016 titled as Kumar Gaurav Vs, Laureate Build Well Pvt. Ltd & Ors order dated 07.02.2017.

Whereas, this office vide letter No. PCB/RO/BLP/(167) OA No. 1332/2024-686-88 dated 11.07.2025
and-letter No. PCB/RO/BLP/(167) OA No. 1332/2024-705-07 dated 14.07.2025 has sought proposals
from Divisional Forest Officer Bilaspur, Distt. Bilaspur and B Development Officer Sadar, Distt.
Bilaspur respectively for utilization of said EC amount to Rs. 25 Lacs in surrounding arcas of ACC
“Cement Plant which helps in improving the air quality of the area and for the development of sustainable
ecosystem.

In response to aforementioned letters, Divisional Forest Officer Bilaspur and Block Development
Officer Sadar has submitted their proposals for utilization of said amount which are enclosed as
Annexure-1 and Anncxurc-z respectively.

9 5l-las 2 17 b
In this regard, you are requested to kindly peruse the proposals submitted by Divisional Forest Officer
Bilaspur and Block Development Officer Sadar for the utilization of Rs. 25 Lacs deposited with CPCB
so that further course of action and proposal could be submitted to CPCB well within time.

Encl: As above

HPSPCB Regional Office Bilaspur
#m 01978-223550

Copy forwarded to:

1. The Member Secretary, HP State Pollution Control Board Shimla for information, please,
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- The In-charge Consent Branch, HP State Pollution Control Board Shimla for information,
please.

. The In-charge Law Branch, HP State Pollution Control Board Shimla for information,
please.

{ /Ccl ~
Regional Officer
HPSPCB Regional Office Bilaspur
i 01978-223550
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No. Acet/NGT/ 7)88"
HP Forest Department

From:- Deputy Conservator of Forests,
Bilaspur Forest Division,
District Bilaspur, HP

To:- Regional Officer,
HPSPCB Regional Office Bllaspur
District Bilaspur, HP

Dated Bilaspur, the_ 4 .‘If %{ Y

Subject:- OA No. 1332/2024 titled as Kashmir Singh V/s State of H.P. & Ors.
pending before NGT, New Delhi..

= Kindly refer to your good oflice letter No. PCB/RO/BLP/(167) OA No.
1332/2024-686-88 dated 11.07.2025, on the subject cited above.

In this context, it is submitted that proposal for sustainable water recource
development to improve air quality and ecosystem health in the vicinity of ACC Cement plant,
Barmana amounting to Rs. 15.00 Lakh are enclosed herewith in respect of Bilaspur Forest

Division, District Bilaspur, HP.

This is for favour of information and necessary action at your end, please.
Iincls:- As above.

Yours faithfully

Deputy Consesfator of Forests,

Bilaspur FWOIL
Ph. No. 019%8-224809

Email:- head-fordivbil-hpi@hp.eov.in
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Proposal for Sustainable Water Resource Development te Improve Air

Quality and Ecosystem Health in the Vicinity of ACC Cement Plant,
Barmana '

Project Title:

Sustainable Water Resource Development for Moisture-Deficient Forest Catchments of
Sadar Range, Bilaspur Forest Division, Himachal Pradesh

Proposed Budget: 315.00 Lakh

Implementing Agency: Forest Department, Bilaspur Forest Division, Himachal Pradesh

Executive Summary

The Bilaspur Forest Division. located in the sub-tropical Shivalik foothills of
Himachal Pradesh, is increasingly grappling with critical ecological challenges such as water
scarcity, soil erosion, loss of green cover, and declining air quality particularly in and around the
industrial zone surrounding the ACC Cement Plant at Barmana. The degradation of forest catchments
and the drying up of traditional water sources have further intensified ccological imbalances, leading
to increased surface runoff, dust pollution, and reduced natural air filtration capacity.

In response, this proposal seeks a financial grant of 15.00 lakh to implement
a comprehensive eco-hydrological restoration and soil moisture enhancement project in the degraded
forest areas adjacent to the ACC Cement Plant. The proposed initiative aims to recharge
groundwater, rejuvenate springs, and restore soil moisture. thereby supporting microclimate
regulation and significantly reducing airborne dust levels. These interventions will collectively

improve local air quality and contribute to the development of a resilient. sustainable forest
ecosystem.

Moreover, this area is highly prone to forest fires, especially during dry
seasons, owing to persistent moisture deficiency. By restoring moisture levels. the initiative will also
aid in fire prevention and mitigation. In recent years, wildlife in the area has suffered due to water
scarcity, often straying towards roads and human habitations during the summer or [ire season in
search of water, leading to accidents and fatalitics. Enhancing water availability through this project
will provide critical support to local wildlife and help mitigate such conflicts, ensuring a safer
environment for both biodiversity and local communities.
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Background & Justification

The ACC Cement Plant is located in the Jamthal Beat of the Sadar Range within the
Bilaspur Forest Division. The adjoining beats Chamyon and Panjgai are also facing mounting
environmental stress due to the plant’s proximity and associated activities. The forests in these beats
are severely moisture-deficient and highly prone to fires, with frequent forest fire incidents primarily
caused by prolonged dryness and degraded vegetation.

Key environmental concerns in the region include:

« Drying up of natural springs and seasonal streams

+  Sparse forest cover and severcly degraded slopes

» Increased airborne dust due to exposed soil and deforestation

* Low soil moisture and poor root-zone water retention

= Decline in natural ecosystem services such as carbon sequestration and air purification

In light of these pressing issues, the proposed project aims to restore degraded forest
patches surrounding the ACC Cement Plant by reviving local hydrological systems, enhancing soil
moisture retention, and strengthening the area's resilience to climate stress. These restoration efforts
arc critical not only for ensuring sustained water availability but also for promoting biodiversity,
mitigating forest fire risk, and securing the livelihoods of communities that depend on healthy forest
ccosystems.

a0

{

Project Objectives

1. Restore hydrological functionality in degraded forest catchments using nature-based eco-
engineering solutions.

2. Enhance air quality by increasing forest vegetation, moisture retention, and green cover near
the ACC Cement Plant.
3. Rejuvenate springs and traditional water bodies through catchment area treatments and

recharge structures.

4. Improve forest productivity and biodiversity through moisture enhancement and soil
conservation.

5. Reduce dust pollution by vegetative barriers and ground cover restoration.

6. Promote community participation in planning, monitoring, and sustainable management of
natural resources.

7. Establish a replicable model for forest-based ecological restoration in industrial-adjacent
areas.

Project Area Profile:

o Range: Sadar
e Beats: Jamthal, Panjgai

oo
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o Name of forest to be covered: DPF JamthalCla &C1b,UPF Jamthal, DPF Dhaun Kothi,UPF
‘ Dlmr Tatoh

rea of tr'e‘atme’n't; 300 ha. Approx.
~ Adjacent to: ACC Cement Plant, Barmana
~ Altitude: 600—1100 meters

Forest Type: Sub-tropmal dry deciduous and scrub
Rainfall: 800-1100 mm annually

» Key Issues: Dry soil, poor infiltration, sparse vegetation, dust emissions

® & & o

® Festwl
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IMAGE OF PROJECT AREA
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Project Components and Activities:

' Component

Activities

Budget (INR in Lakh)

Plantation 400 tall plants per

|

: Allorestation Programme | haet 1.60
‘ o Contour trenches, Brush wood
‘ Catchment Area Treatment . : 10.00
A S check dams, vegetative bunds
| Water Hurvesting Structures | Barthen Farm ponds 3.00
o e R Shrub/grass hedging,
| Soil Conservation Measures _&’. gmng, 40000
Vegetative erosion barriers,
Total 15.00

Implementation Methodology:

1. Baseline Assessment (GIS & Field Surveys):

This step involves mapping the current conditions of forest catchments and

water resources using Geographic Information Systems (GIS). It includes identifying:

» Moisture-detficient compartments.

v

Locations of dried springs and waler bodies,

» Soil type, slope, vegetation, and erosion-prone arcas.

Field teams will conduct ground-truthing to verify GIS data, record spring
discharge data, and note the state of existing structures. This forms the foundation for planning

interventions.

!\)

Micro-Planning and Community Engagement: Beat-Wise Detailed Planning

Micro-planning is done at the beat and compartment level, in close collaboration with:

» Forest ofticials (Range Officers, Beat Guards)
» Local communities (Gram Panchayats, SHGs)

3. Eco-Engineering Interventions: Use of Local Materials and Low-Cost Structures

This approach uses natural and locally available materials (like stones, bamboo, and

vegelation) to build eco-friendly, cost-effective water conservation structures, such as:

» Contour trenches,

» Brushwood check dams,




»
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Loose boulder structures,
Vegetative bunds,

These structures reduce soil ecrosion. slow down water flow, and promote

infiltration restoring the hydrology of the degraded forest slopes.

4,

N

Y YV

Vegetation Restoration for Dust Control:

Plantation of native moisture-tolerant grass and shrub species to suppress dust
and enhance root-zone moisture.

Monitoring & Documentation
To enable replication and knowledge sharing, the project will produce:

Before-and-after documentation (photos, videos)
Case studies of successful water conservation , etc.,
User-friendly manuals on water harvesting and plantation techniques

Expected Outcomes

»
»

Y

\‘,‘

Improved Air Quality:

Increasing vegetation around the cement plant will trap dust particles and
pollutants, acting as a natural air filter. Moisture restoration will help settle dust, significantly
improving ambient air quality.

Enhanced Water Availability:

Structures like check dams and trenches will help rainwater percolate into
the ground. This will recharge groundwater, restore springs, and ensure vear-round
availability of water for both people and ecosystems.

Soil Moeisture Improvement:

Water conservation techniques will retain soil moisture for longer
durations. This will support the growth of native vegetation and help degraded forest areas
regenerate more effectively.

Ecological Stability:

The interventions will lead to healthier and denser forest cover, reduce soil
crosion, and support wildlife habitats. Improved biodiversity and microclimate will create a
resilient and balanced local ecosystem.

Community Empowerment:

Local communities, including Self-Help Groups (SHGs) and Panchayats, will
be trained in eco-friendly practices. Their involvement in planning, water budgeting, and
monitoring will ensure long-term sustainability and ownership of the project.

15
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Conclusion and Way Forward

This proposal offers a strategic and holistic approach to address three interlinked
challenges deteriorating air quality, increasing water scarcity, and ecosystem degradation in the
industrially influenced zone surrounding the ACC Cement Plant, Barmana. By leveraging nature-
based solutions, the project emphasizes catchment restoration, vegetative rejuvenation, and
community-led conservation, ensuring environmental improvements while fostering sustainable
industrial coexistence.

The proposed interventions not only aim to rejuvenate forest catchments and
improve soil moisture and water availability, but also to create vegetative buffers that effectively
suppress dust, improve air purification capacity, and enhance overall ecological health.

Upon approval and allocation of funds, the Forest Department, Bilaspur will
promptly initiate on-ground activities. Clear implementgtion protocols, robust monitoring
mechanisms, and community-based evaluation systems will é\ put in place to track progress and
outcomes.

pidionn! /
BilaspuriRpr ¢
Bilaspurd H.¥.)



ST UTH = kO e gve g Srer
freTar, (fgowo)

IS Taeieh 21/07/2025 &Y UTH G=TI TLHTAT 6t Fooh T 0afa g

T St o sremerar # T gi o e wrfard) omer  arht mf s
#eeyg Jufeatd 13/13 &1 & WY |

TEITE HEAT : - 05 WTET ga ATAeor o TAehTe s iar a1e |

HETET HRRT FIWT YedTA
T@r & fRAF 15/07/25 #t @S g U4 @ve fFem affwmT ot g
g AfEdqr TaT NGT F i3t Z1v7 UTH = F7ATT #1 TF
e R mr A dwmm & ¥ g wafawor gaed) S sl
FETC S § | Suleerd geedt ¥ = fBwst s Pl e & am
d=Taa ¥ e e sEme s & R 6 -

FH AT | 1 HT ATH wedT | AqAr
CIRG

1 e o - 110 | 500000
2 FUTT T I ATORT 1 296000
3 AT T T AT 1 296000
4 Rrrtor R e wig are 10 160000
5 RewemRewma= |6 [seooo |
6 fAafor e e vt 7T 10 | 160000 !
7 |t g e 1 wee saet 10 |160000
8 oy @ fie 7ie " 10 160000
’ M. 37 = g % ux & g gg |1 | 90000

I F HX H gleil g5 ACC 3

TOTAL 1918000

Waém gHld & srgaiea ud uTia & | i

o RO il

s, AT b
S EEars ETE 3;—’1%,.
fren T (fem.) y

L

I+



From:- Divisional Forest Officer,
Bilaspur Forest Division,
District Bilaspur, HP

To:-

Regional Officer,

HPSPCB Regional Office Bilaspur,
District Bilaspur, HP

Subject:-

Memo:-

2,

submitted by this office is as under:-

st o A

HP Forest Department

Dated Bilaspur, the&lﬂ) 9&&5

OA No. 1332/2024 titled as Kashmir Singh Vs State of HP & Ors. pending before NGT, New Delhi.

\ A nd 5
ENVVY L

This is w.r.t. video conference held on 29.09.2025 at 1:00 PM regarding committee meeting to deliberate
on the action plans submitted by HPPCB on the subject matter.

As direction received during the video conference, the remedial action plan/ budget in respect of proposal

Range/Block/ Particular of work < s Quantity | Amount
Beat Name of Forest Component approved Dimension (in Rmt.) (inNos) | @nRa) Remark
| Work will
be
SepanRarienie/ DPF Cla Jamthal Afforestiion. - | Tmetion, 400, (TR e lient Hectare 02 160000 | Sxeouted
Jamthal over 02 Ha. area in the
month of
i July 2026
Total (Afforestation):- 160000
Sadar/Panjgain/ Preparation of Gradonial
Tatsthdl DPF Cla ngtha] (61.8 Ha.) ‘Trertehes/ Staperea e it his 0.45mtr x 0.45 mtr 3000 300000
Sadar/Panjgain/ DPF Cla Jamthal )
Yarthal (Sada Ka Naal) Brush wood check dams 8 24000 v
Sadar/Panjgain/ DPF Cl1b Jamthal Preparation of Gradonial be
Jamthal (90 Ha.) : Trenches/ Staggred trenches QS0 foi 2508 330000 completed
= Catchment area :
SadatfPanjsain/ | DEECEbanmal (90Ha.) treatment Brush wood check dams - 10 30000 | ™ e
Jamthal (Slapar Pull Nalla) current
Sadar/Panjgain/ DPF Cl1b Jamthal ; Financial
Jamthal (Near Slapar Pull) Megethiive bunds i ks §800 Year Uik,
Sadar/Panjgain/ Preparation of Gradonial 2025-26
Tarndin) UPF Jamthal (58 Ha.) Trenches/ Stagerod i nthis 0.45mtr x 0.45 mtr 800 80000
Sadar/ Panjgain/ UPF Dhaun Kothi (39.16 Preparation of Gradonial
Panjgain Ha.) Trenches/ Staggred trenches eme 04 g L S000U

18
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Sadar/ Panjgain/ UPF Dhaun Kothi (39.16 )
Panjgain Ha.) (Dhaun Kothi Nala) Brush wood check dams 8 24000
Sadar/ Panjgain/ | UPF Dhar Tatoh (298.9 Ha.)
Panjgain (Dhar Tatoh Naila) Brush wood check dams - 8 24000
Sadar/ Panjgain/ Preparation of Gradonial
Panjgain UPF Dhar Tatoh (298.9 Ha.) Trenches/ Staggred trenches 0.45mtr x 0.45 mtr 1000 100000
Total (Catchment area 1000000
treatment)
Sadar/ Panjgain/ | e fpor Taoh (29819 HYJ C/o'Barthien Fann Pond Wrmen i xs 2 50000 _
Panjgain mtr Work will
Sadar/ l?an_!gam/ UPF Dhaun Kothi (39.16 Clo Pitiiat e Pond 10 mtr x 10 mtr x 2 2 50000 be
Panjgain Ha.) mtr completed
Sadar/Panjgain/ Water Harvesting 10mtr x 10mtr x 2 in the
Tt DPF C1b Jamthal ¥ S C/o Earthen Farm Pond it 4 100000 | current
Sadar/Panjgain/ 10 mtr x 10 mtr x 2 Financial
s DPF Cla Jamthal C/o Earthen Farm Pond it 3 75000 Yeur ic.
— 2025-26 .
SadasERRISAN S  pF Jamithal (58 Ha) C/o Earthen Farm Pond I B3 I 25000 | 202526
Jamthal mr
Total (Water Harvesting
7 Structures) L gy X _100000
Work will
be
completed
Sadar/Panjgain/ DPF C1b Jamthal Soil Conservation | Shrub/ _grass hed_gmg, s 40000 in the
Jamthal Measures Vegetative erosion barrier current
Financial
Year:. 1.e.
o bt el e = . - 2025-26
Total (Soil Conservation 40000
o Measures)
G.Total:- 1500000

It is further certified that no other funding is available for the proposed action points in the areas. It is also
requested kindly allot the funds to this officer at your earliest, so that work may be completed within timeline framed for the purpose.

This is for favour of information and necessary action at your end, please.

Yours faifthully,

> 4 e il
Deputy Conservator of Eer€sts.
Bilaspur Foresy Division,
Ph. No.:\)J 24809

Email:- head
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Regional office ,
Pollution Controle Board
BILASPUR
Sub: -

Remedial Action Plan —Barmana, Bilaspux

Respected Sir/ Madam

As per dirction given in VC dated 25/08/25
the remedial action plan is as undexr: -

] 1 ;’ Quantified action point, for ex. Number of earthen farm 1. 10 No collection center
|_pond, number of segregation shed etc. (Quantum of work) 2. 2no.RootZone
‘ 2 ’1 Detailed budget break up against the proposed action 1. Collection center -
| points 10@50000=500C00
/ / 2. Upgaradation Root zone -
j f laghat =296000
; /’ 3. Upgradation Root zone
i I , nalag=296000
/3 | Declaration that no other finding is available for the pro- Only fund of NGT will be used.
[ / posed action points in the area
[ 4 | Timelines for each ‘ Within six month after receiving
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